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CENTRAL ACMINISTRATIVE TRIDUNAL, LUCKNOY @u/

LUCKMOU
Dri~iral A licatiop oo 251 0F 1JD%
Zokir Husain Applicant
versus
Unicn of India & others Regpondents.
(2) Oodro 10,619 OF 1992
Mehendra & otherg Applicants.
versus
Union of India & othere Regpondentg.
connected with
O.d. NO, 634 of 1992
2zkosh Kumer end another Applicants.
vasug
Union of india & orsg. Respondernt s,

% shri W.H. Haideri Ccunsel for Applicantsg,

Hon. Mr, Justice U.C. Srivastava,V.Co
Hon . Mra Ko Oba! !a. A@. Member.

(1lcn. Mr, Justice U.C., Srivastava, V.Ce)

The above cases cre fully covered by the

julgment dated 12.3.93 in 0.4, No. 38 of 1993
ond comnccted metters *Sanjeev Shama and others Vs.
union of India’and other connected matters.
dccordingly, the judgment of this case will algo

paxs covered by the judgment in O.&., NoO,
38 of 1993 and the directions given in that case
vill bo followed in this case alsgo,

2. The opplicationg are disposed of as above

with no order as to costs, Z/ /

édfao I}i bezo Vice Chalmw'! °

Lucknous Dated 25 12. 3,93,




